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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Misc Application No. 97/2025 

IN 

Original Application No. 603/2023 

 

IN THE MATTER OF:  

ADESH KUMAR YADAV       APPLICANT 

 VERSUS  

STATE OF UTTAR PRADESH & ORS.                                     RESPONDENT 

 

QUARTERLY REPORT IN COMPLIANCE TO ORDER DATED 

04/11/2025 ON BEHALF OF IRRIGATION DEPARTMENT, UTTAR 

PRADESH  

1. That the present reply is being filed in specific compliance of 

the order dated 04.11.2025 passed by this Hon’ble Tribunal 

wherein this Hon’ble Tribunal was pleased to record the 

submission on behalf of the Flood Division Moradabad, 

Irrigation & Water Resources Department U.P, that “the 

demarcation of the Flood Plain Zone will be completed 

and notification will be issued by 30.06.2026” and 

further directed that an updated affidavit with a specific 

timeline be filed. 
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2. That, in furtherance of the aforesaid order dated 04.11.2025, 

and in compliance with the directions and observations 

contained therein, it is respectfully submitted that ground 

truth verification for demarcation of the Flood Plain Zone (FPZ) 

of the Ramganga River has been duly completed and, 

pursuant thereto, the final report prepared by the National 

Institute of Hydrology, Roorkee (Haridwar) has been received 

on 21.11.2025. True copy of report dated 21/11/2025 is 

attached herewith and marked as Annexure-01. 

3. That pursuant to receipt of the final report dated 21.11.2025, 

the process for publication of the gazette notification 

containing the coordinates for demarcation of Flood Plain Zone 

(FPZ) on both the banks of the Ramganga River has been 

initiated and is presently under process before the 

Government of Uttar Pradesh. 

4.  That the preparation of detailed project estimates, grant of 

requisite technical and financial sanctions, initiation and 

completion of the tender process, and execution of the 

physical demarcation works on site are proposed to be 

undertaken and completed by 30.06.2026. 
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5. That in addition thereto, a comprehensive project for 

demarcation of Flood Plain Zone (FPZ) on both the banks of 

the Ramganga River, covering the entire stretch from District 

Bijnor (starting from Kalagarh dam) to Kannauj, has been 

placed before and recommended by the Departmental 

Standing Steering Committee, evidencing coordinated 

institutional action at the State level. 

6. That the Respondents respectfully submit that there is no 

deliberate delay or inaction, and that all steps are being taken 

with due diligence, transparency, and adherence to 

environmental governance norms, as already noted by this 

Hon’ble Tribunal in its previous orders. 

7. That the Respondents undertake to place further progress 

reports and supporting documents before this Hon’ble Tribunal 

as and when directed, and to abide by any further directions 

that this Hon’ble Tribunal may deem fit to issue in the interest 

of justice and environmental protection. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

MISC APPLICATION NO. 97 /2025 

IN 

ORIGINAL APPLICATION NO.: 603/2023 

IN THE MATTER OF: 

ADESH KUMAR YADAV APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS. RESPONDENT 

, . -----:-~ ....... 
. . 1_i.,ry r·:..,1' 
)(..., ., ~. (//, . . , . \ .. ,:· 

I, Naveen Kumar, aged abp~ut
1

3_\~~~\r·.{9 Sh. Suresh Kumar, presently 
··•( .. ~,~ ··" ·i:f'~\_,~,~t'-)J ; 

· ., ,, c X.' ~-\ <-~~' , \')•J~ - · 

posted as Assistant Engineei\~'f~~qd1~b'i~J$ion Mor~dabad, U.P., presently 
. . ': ·.,..' .......--/.:··~. . . 

--:--• I '}'•' • , 

at New Delhi do hereby solemnly affilm and State:on oath as under: 

1. That I am posted as stated above and well conversant with the facts 

of the case and as such competent to swear this affidavit before this 

Tribunal. 

2. That I state that the contents of the affidavit have been drafted by 

my counsel on my instructions and the contents of the same are 

true to my knowledge and nothing materi?I has been concealed 

therefrom. 
~--·-·-

,a,~'l Public 
~-0'"'- ~~r"~ x-Chat the present reply is being filed in strict compliance of the 
' ~ w ·~.:, . 
0 &#·,~ ·~ ;-., 

- ~ ~ -~'?·,~ -

\ ~ {t~ ~,:i-$~~~ i.Eections and observations contained in the most recent order 
,'J) ~ ~- \.> ,;;:,t:::- :::,.. I 

:s> 0-!fi~~- ~ r5/ 
y - ~ 7 ,< qi 6'Q) 
'"'-! -4rior.i~~e,_./ 
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passed by this Hon'ble Tribunal, and in continuation of the earlier 

reply already filed on behalf of the Respondents. Save and except 

what is specifically admitted herein, all averments contrary to or 

inconsistent with the earlier reply stand ·denied and reiterated 

accordingly. 

~w_. 
DEPONENT 

I, the above-named deponent, do hereby verify that the contents of reply 

are true and correct to my knowledge and belief. Nothing material has 

been concealed therefrom. 

Verified af"ew Delhi on this _ ~ ~N 1~~026 

ATT .... "" 

NOTARY PUBLIC 
ONDIA) 

2 8 JAN 2026 

t\\rl_; 

DEPONENT 
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